FORM G (ADDENDUM)
INVITATION FOR EXPRESSION OF INTEREST FOR

JAISUBA AGRO PRODUCTS PRIVATE LIMITED
OPERATING IN THE BUSINESS OF PROCESSING OF DAIRY PRODUCTS

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the Corporate Debtor Jaisuba Agro Products Private Limited
(CD) along with PAN & CIN/ LLP No. | ¢|N: U15400TZ2020PTC034151
PAN: AAECJ8659D
2. Address of the registered office No.3/4,5 DGL Road Salai Pudur,
Oddanchatram, Dindigul, Tamil Nadu — 624619

3. URL of website NIL

4 Details of place where majority of | SF.N0.229/1A, 1B and 1C, Veerakkal Village,
fixed assets are located Athoor Taluk, Dindigul, Tamil Nadu.

(Assets of the CD and personal guarantors
are being clubbed under Sec.28A of IBC for
the purpose of inviting resolution plans).

5. Installed capacity of main Approximately 80,000 Litres per day.
products/ services (Subject to verification).

6. Quantity and value of main Revenue in FY 2022-23: Rs.89.64 Crores.
products/ services sold in last Financial Data for subsequent periods not
financial year made available.

Number of employees/ workmen NIL

Further details including last By email to Resolution Professional
available financial statements (with | Email Id: jaisuba.cirp@gmail.com
schedules) of two years, lists of

creditors are available at URL:

9. Eligibility for resolution applicants | Detailed EOIl along with documents to be
under section 25(2)(h) of the Code | submitted can be obtained by sending email
is available at URL: to Resolution Professional

Email Id: jaisuba.cirp@gmail.com

10. | Last date for receipt of expression | 06.10.2026 (revised)
of interest

11. | Date of issue of provisional list of 11.10.2026 (revised)
prospective resolution applicants

12. | Last date for submission of 16.10.2026 (revised)

objections to provisional list




13. | Date of issue of final list of 18.10.2026 (revised)
prospective resolution applicants

prospective resolution applicants

14. | Date of issue of information 18.10.2026 (revised)
memorandum, evaluation matrix
and request for resolution plans to

15. | Last date for submission of 17.11.2026 (revised)
resolution plans

16. | Process email id to submit jaisuba.cirp@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s Corporate Debtor is an MSME Unit
registration status as MSME Registration No. UDYAM-TN-06-0002076

Date: 29.09.2026
Place: Chennai

S Rajendran

Resolution Professional

Regn. No. IBBI/IPA-OOZ/IP-N00098/2017—18/10241
Authorisation for Assignment valid upto 31st December 2026
Registered Address: 2nd Floor, Hari Krupa, 71/1,

Mc Nicholas Road, (off Poonamallee High Road)

Chetpet, Chennai - 600 031

Email ID: jaisuba.cirp@gmail.com

Contact No: 8939707209 (Contact Person - D Gopinath)
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SPACEX ROCKET DEPLOYS STARLINK SATELLITES

Starship in orbit for first time
desplte losing one engine

JOEY ROULETTE
Texas (US), September 28

SPACEX'S NEXT-GENERA-
TION  STARSHIP rocket
reached orbit for the first time
on Monday despite having one
of its engines down, overcom-
ing this hitch mid-flight to
deploy the first batch of new
Starlink satellites as Elon
Musk’s company plans to put
the vehicle into routine use
starting later this year.

The uncrewed 40-story-tall
vehicle, consisting of a Super
Heavybooster rocket topped by
the main upper-stage Starship
vessel, thundered off its launch
pad from SpaceX’s Starbase
complexalong the Gulf of Mex-
ico near Brownsville. The Super
Heavy booster lofted the Star-
ship upper stage into space
before returning itself to Gulf
waters foran engine-controlled
splashdown, following hard
landings for the booster on two
previous missions. Upon reach-
ingspace,one of Starship’s three
main engines shutdown earlier
than planned, a development
that led SpaceX spokesperson
Dan Huot to announce on the
company’s live stream of the
mission that the craft would be
unabletoreach orbit.“Theteam
hasmadethe callnot tocommit
to orbit,” Huot said.

But Huot reversed course
minutes later after an update
from engineers confirmed that
the craft could stillattemptan
engine firing that would boost
it into orbit, which Starship
successfully did minutes later.

Once in orbit, Starship
began deploying 26 next-gen-
eration Starlink satellites one
by one at a planned altitude of
roughly 269 km (161 miles).

Starship, built to launch
SpaceX’s Starlink satellites
more frequently and carry
future Nasa missions to the
moon, was expected to com-

The SpaceX Starship and Super Heavy v3 Booster lift off on its
14h test flight from Starbase, Texas, on Monday. Starship is

built to carry future Nasa missions to the moon

plete six Earth orbits during a
10-hour voyage — its longest
yet —before splashingdownin
the Pacific Oceanwest of Chile.

Reaching orbit, a primary
benchmark for any new rocket
designed to deliver payloads to
space, has been a long-delayed
feat for Starship, which Musk
once predicted would be
achieved in 2022, to be fol-
lowed by satellite deployments
in 2023. Since 2023, however,
all 13 of Starship’s previous test
flights have been limited to
suborbital space, despite a
nearly decade-long develop-
ment campaign that has cost
SpaceX more than $§15 billion
to date. Musk has said he envi-
sions ultimately flying hun-

REUTERS

dreds orthousands of Starships
ayear, a launch pace unprece-
dented in the space industry.
Monday’svoyage technically
counts as the 14th test flight of
Starship. But it nonetheless is
carrying the group of new Star-
link internet satellites poten-
tially worth millions of dollars,
thefirst orbital payload for Star-
ship. Analysts estimate Mon-
day’slaunch of SpaceX’snewV3
Starlink satellites equals hun-
dreds of millions of dollars in
projected revenue for the com-
pany’s Starlink unit, based on
the network’s added customer
capacity — underscoring Star-
ship’s fundamental role in
serving the  company’s
profitnucleus. = —REUTERS

India’'s first
orbital
computing
satellite set
for launch

INDIAN SPACE STARTUP
TakeMe2Space plans tolaunch
what it describes as the coun-
try’s first orbital computing
satellite aboard a SpaceX
rocket on October 1,seeking to
process data in orbit rather
than transmit rawinformation
back to Earth. The company’s
MOI-1A spacecraft, a sub-50
kg satellite carrying Nvidia
Orin NX edge-computing
processors, is scheduled to fly
on SpaceX’s Transporter-18
rideshare mission.

TakeMe2Space said on
Monday it has signed 23 cus-
tomers for the mission,
including geographic infor-
mation system companies
and educational institutions.
Commercial users span agri-
culture, mining, supply-chain
management and insurance,
Founder and CEO Ronak
Samantray said. US-based
space data analytics firm Lit-
tle Place Labs is among its
customers. Customers will be
able to upload containerised
Al models to the satellite,
which can process data as it
passes over a specified area
and transmit the analysis to
Earth, rather than the full
underlying dataset,
Samantray said.

It also aims to offer cold
storage in orbit for critical
data, targeting financial-ser-
vices and defence customers
seeking an additional backup
location beyond terrestrial
cloud providers. —REUTERS

(Clockwise from left) Vithya Ramraj
celebrates after winning bronze
medal in women's 400-metre
hurdles and in the process breaking
PT Usha's over four-decade-old
national record; long-distance
runner Gulveer Singh after securing
the silver in men's 1,500 metres;
and shooter Esha Singh poses after
winning silver medal in women's
25-metre pistol event on Monday e

India shme at athletlcs arena

e Eight-medal haul
takes tally to 45 at
20th Asian Games

PHILEM DIPAK SINGH
& AJA| MASAND
Nagoya (Japan), September 28

GOLD PROVED OUT of bounds
but medals poured in for India
at the athletics arena with
almost every event on schedule
fetching a podium finish while
pistol shooter Esha Singh’s
tenacity preventedawashoutat
the ranges on arain-soaked day
at the Asian Games here.

On the ninth day of compe-
titions, the track and field con-
tingentdeliveredits best perfor-
mance of the Games so far,
clinching three silver and three
bronze medals to take centre-
stage and push India’s overall
tallyto45 —fourgold, 20silver,
21bronze.The countryisplaced
just outside the top 10, some-
thing thathasremained consis-
tentsincethestart of the Games.

India pulled off a double
podium in men’s javelin throw
with Yashvir Singh (85.72
metres) and Rohit Yadav
(84.35m) clinching a silver-
bronze finish, outperforming
reigning Olympic champion
Arshad Nadeem (80.29m), who
finished fourth. The duo’s fine
show made up for the injury-
forced absence of two-time
Olympic medallist Neeraj
Chopra.The goldwas expectedly
grabbed by in-form Sri Lankan
Rumesh Pathirage (88.55m).

The other highlights for

——— ‘_

Yashvir Singh (left) and Rohit Yadav after winning silver and

bronze medals, respectively, in javelin throw on Monday PTI

India were seasoned long
jumper Murali Sreeshankar,
who successfully pulled off a
second consecutive Asiad silver
with an 8.07m effort,and dis-

withherbronzeinthe 78kgcat-
egory. She became a two-time
Games medallist and thereby
the most successful Indian
Kurash playerat themega-event

tance runner Gulveer by adding to her silver
Singh, whose rampag- from the 2018 edition.
ingformtranslatedinto 'ﬁ' Another brilliant
asecond-place finishin performance was by
men’s 1,500m. -. Vithya Ramraj in
This was after 4 thewomen’s400m
Esha’s inspiring hurdles competi-
grit fetched her a tion as she surged
silver in the past the legendary
women’s individ- PT Usha’s over four
ual 25m pistol at | 20THASIANGAMES = decade-old
theshootingrange national record to
during the morn- claim the bronze
ingaction. medal. Ramraj  clocked

Gulveer, who has already
claimed the 10,000m silver,
added another one to his kitty
with a personal best timing of
3:36.72secinthemen’s 1,500m
competition.

Kurash player Picky Balhara
threw up a pleasant surprise

54.75sec, bettering Usha’s
55.42sec established at the
1984 Los Angeles Olympics.In
women’s 5,000m race Parul
Chaudharycould notdefend her
gold but did manage to end
inside the medal bracket, clock-
ing15:14.61secforabronze.

In the boxing ring, Olympic
bronze-medallist Lovlina Bor-
gohain (75kg), Priya Ghanghas
(60kg) and Kapil Pokhariya
(90kg) delivered trademark
assured performances to sail
into semifinals and be assured
of bronze, joining three others
inthemedal rounds.Amongthe
shockers was defending
women’sindividual compound
archery champion Jyothi
SurekhaVennam’s pre-quarter-
final exit,landing anotherblow
to a largely underwhelming
campaign so far. Another
defending champion who
failed to protect his crown was
Avinash Sable in the men’s
3000m steeplechase competi-
tion.The injury-scarred runner
ended fifth despite a season’s
best effort of 8:21.67sec. Also,
the embattled Manu Bhaker
signed off without a medal after
failing to come good in either
the teamortheindividual 25m
women's pistol competition.

Cricket team in semis

The Indian men’s cricket
moved into the semifinalswith-
out so much as turning up for
the toss after their quarterfinal
clash against Afghanistan was
washed out. Shreyas Iyer’s men
moved ahead on the basis of
being higher-ranked globally.

Hockey team unbeaten

Indian men’s hockey team
blanked Bangladesh 10-0 amid
heavy downpour in its final
group fixture, finishing on top of
Pool A and setting up a block-
buster semi-final against Pak-
istan on October 1. —PTI
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This Addendum is

ADDENDUM TO FORM G
| Unader Hepuwlation 364 of the IBEI | Insokvency Resolulion Pracess for
Lorporate Persens | Hegalations, 2D1".1‘|

JAISUBA AGRO PRODUCTS PRIVATE LIMITED

(UIS400TEZOZOPTCAI4151 )
OPERATING IN THE BUSINESS OF PROCESSING OF DAIRY PRODUCTS

being issuad in respect of the Expréssion of |nterest in Form G

% T Foav A =&iEass
CONTAINER CORPORATION OF INDIA LTD.

I'I-IF'1'-'1"":I'11'=I'T=|"F_-|TEI'.|'EI {omavealnag Undertaking of Gow. of india)

- PR

NSIC Mew MOBF Busiding, 3

* Fioar, Dibia Indl Estate (Opp. NSIC Okhia Metro Station), Mew Dothi-116030
I".IDTII:E INVITING E-TENDER

T L e e A Rtk S o i

|

: ) : > Tandar No. BDH’EHA—IIHE—B‘B?MITHEE wnrhs.'!ﬂl] -THPWIZEZE!
pubisshed on D09 2026, revising the dmealines specilied againgt the serial numbers
mentioned below of the sald Farm G: :‘:1'1_“'! of w:r:l :l;::nlr'ﬂ':.th;ﬁis::l:ll:d'“:;?i:::l-:nHLd;:i 3:‘; E_D'TH:J":‘E:"M"' TN
e mated Ca i chisiv 5] [ Complotion Period : 5

| B AN ANy Earnest Money | ¥ 574 A00- {Rupaes Five [akhs Seventy four thausand Eaght hundred anly)
{ 10n | Last date for receipt of expression of intsrest Q6.10. 2026 Depasit (ihrough a-payman]
[ 11 | Date af m‘aue |:|r |::-n:n.-|ru-:h al II:I: of C—"EE.L‘EElvE’ res.n:ulutlnn a|‘.'I|JIII::-E.F|1£. 1J_lf_1 .:"{I.i:h Cost ok Tender Docomant Wil
| 12. | Last date for submission of objections o provisional st | 16.10.2026 Tender Pracessing Fee (Non-refendable) | Rs. 3,540 {inchisne all Fares & dulles Ihrough e-payment]
| 13. Date of Issue of final list of prospective resalution applicants | 18103025 Date of Sale of Tender (onfine) 29.00.2025 (1500 hrs.} bo 15.10.2026 {upho 17.00 hrs.)
| 12_| Date of lssue of information memarandur, evalugtion mates and 18.10. 7026 Date & Time of submission of Tender [onling) | 22102026 upto 1700 hrs.

| requast for rasclton plans ta prospectres resolution applicants | Date & Time of Opening of Tender {online) a5 T2 Al 1530 Fes
| 15.] Last date for submission of resolution pians 1r1L30%6 For financial edmbilify crileria. experance with respect to simiar nature of wark, eic., please reler &

Mote: All ather contents of the Form G dated 08082026 shall remaln the same. Further,
prospective resciution applicantis] who have afready submitied their Expression of
Interest on or before 28,09 2028 need not submit 2my fresh Eol,
Place: Chennai

Date; 29.09.2026

chitaded bancer rolice availabie on websie www.concarindia.gn, |m, buf the compiate lerder documen
can be downloaded from websie wwalendenwizard.comCCIL anly. Firthar Comgendum)
Addendum 3 this tendes, o cany, will b2 pubkshed on websile weawconcorndia.co.ln,
warw. tenderwizard.comiCCIL and Carda Procuremeni Poral (CPP) ooly. Mewspaper press
sdvertisement shal nof be issued for e zama. Group General Manager (PASVArea-lIl

Phons Mo 01141222500

5 Rajendran
Resolution Professional
Regn. Mo, IBELAPA-Q02/IP-NOGISE, 201718/ 10241

Authorisateon for Assignment wald upto 315t December 2026
Registenad Addeesg: 2nd Floor, Had Hroega, T4, Me Nichodes Road,
(off Poonamallee High Road) Chietpet, Chennal - 500 031

Email I[x: aisuha.cirp@gmall.com
Contact Mot B239TOT209 [Contact Persan - D Gopinath)

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN
INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY DR INDIRECTLY
OUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

UF
UE PRESS TOOLS LIMITED

(Formerly known as UE Press Tools Private Limited)
Corporate Identity Number: U28996TN2017PLC118684

Cher Company was originglly incorparated ay "UE Press Tools Private Limited ' a private limited company under the Companies Act, 200 3 at Chermai, Tamil Nadu,
JHFERGERT T g r1-'."rrr'|'|;'rrr|,-'.'J_.".'.'n,'q'l.l';rr.lr'rrf.'r.ln rf.;]!q_'u;.r.":a:'g.lrn;'n.'.f:u;'r fo NH T s '.'u|;'|;|'.|"l_| ihe Hgﬂgr.-..".l'u.l'.-.l."l'_".l.l.lra_r.lru.'.'n;-.-.'_ l'_'.l-'.l.l.".".;.l.r.l'i'r'_gl'.\ tration Cengre, (R} Tl'.h;'.l'-:'r{.fl'l:'r; TR
afoeer Company way changed from "UE Press Tooly Private Limited o 'UE Press Tools Limited | conseguent to conversion of our Company from private {o public
company, purseant fo a special resolution passed by the shavehalders of owr Company on May 14, 2025 and a fresh covtificate of incorporation conseguent o
comverstodt of the conrpraimy was s e e Regoitrar of Componees, Central Processine Contre on My 27, 2025 Owe Commprany 5 Corpovate fdentity Number iy
LI2R0es TN201 PPLC HLE684. For further details our Company, please refer to the chaptersitled " Histary and Certain Corporate Muatters " on page S48 of the Draft
Fed Hevring Prospecius

Registered Office: Plot 320, Women Indusirial Park, Thirumullaivoyal, Vellanur Village, Thiruvallur, Chennai, Tamil Nadu, India- 600062

Tel: + 91 89255501 10; E-mail id: csi@uniqueenge.co.an; Investor Grievance Mail Id: investorgrievancefuniguecngg.co. in;

':El:Fl'llrlli R codato
ware the DRHF

Website: hitps:/'uniqueengg.co.in/ Contact Person: Ms. Poornisha Rao. Company Secretary and Compliance Officer:

OUR PROMOTERS: MR. K PANNEER SELVAN, MR. VINOTH S, MS. YASODHA M, MS. SOBANA,

MR. J GIRI AND MS. G LAKSHMI

“THE ISSUE IS BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI ICOR REGULATIONS (IP0 OF SMALL AND MEDIUM ENTERPRISES)
AND THE EQUITY SHARES ARE PROPOSED TO BE LISTED ON EMERGE PLATFORM DF NATIONAL STOCK EXCHANGE OF INDIA LIMITED

INITIAL PUBLIC OFFER OF UP TO 60,30,000 EQUITY SHARES OF FACE VALUE ¥ 10 EACH (THE “EQUITY SHARES") OF UE PRESS TOOLS LIMITED ("OUR COMPANY™
ORTHE“ISSUER") FOR CASH AT AN ISSUE PRICEOF ¥ [« ]| PER EQUITY SHARE (INCLUDING A SECURITIES PREMIUM OF ¥ [« ] PER EQUITY SHARE) (“ISSUE PRICE"),
AGGREGATING UP TO ¥ [+] LAKHS (THE “ISSUE") OF WHICH [+] EQUITY SHARES AGGREGATING TO ¥ [+] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY
MARKET MAKER (“MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION LE. ISSUE OF [-] EQUITY SHARES OF
FACE VALUE OF ¥ 10 EACH AT AN ISSUE PRICE OF ¥ [+ ] PER EQUITY SHARE AGGREGATING LUPTO ¥ [+] LAKHS IS HEREINAFTER REFERRED TO AS THE “NET ISSUE™.
THE ISSUE AND THENET ISSUE WILL CONSTITUTE [ =] % AND [ =] % RESPECTIVELY OF THE POST-ISSUE PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

THE FACE VALUE OF EQUITY SHARES IS ¥ 10/- EACH. THE ISSUE PRICE 15 [+ ] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMLIT
BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITION OF [ =] (A
WIDELY CIRCULATED ENGLISH NATIOMAL DAILY NEWSPAPER), ALL EDITION OF [+] (A WIDELY CIRCULATED HINDI NATIONAL DAILY NEWSPAPER) AND [+]
EDITIONS OF [=] (A WIDELY CIRCULATED TAMIL DAILY NEWSPAPER, TAMIL BEING THE REGIONAL LANGUAGE OF TAMIL NADU, WHERE OUR REGISTERED OFFICE IS
LOCATED), AT LEAST TWO WORKING DAYS PRIOR TO THE BID; ISSUE OPENING DATE AND SHALL BE MADE AVAILABLE TO THE EMERGE PLATFORM OF NATIONAL
STOCK EXCHANGE OF INDIA LIMITED ("NSE EMERGE") FOR THE PURPOSES OF UPLOADING ON THEIR WEBSITE.

Incaze of any revision in the Price Band, the Bid/lssue Period shall be extended for at least three additional warking days atter such revision of the Price Band, subjecttothe
total Bid'lssue Pariod not exceading 10 Working Oays. In cases of force majewrs, banking strike or simitar circumstances, our Company, for reasons 1o be recorded inwriting
axtend the Bid/1ssue Period for a manimum of one warking day, subject to the Bid/lssue Period not exceeding 10 Waorking Days. Any revision m the Pricé Band, and the revised
Bid/ssue Period, if applicable, shall be widely disseminated by notification to the Stock Exchangas by issuing a press release and also by indicating the change on the website
of the BRLM and at the terminals of the Members of the Syndicate and by intimation to Designated Intermeadizries-and Sponsos Bank.

This lssue is being made throwgh the Book Building Procass, interms of Rula 19(2)(b) (1) of the Sacurities Contracts (Regulation) Rules, 1957, as amanded (the *SCRR") read
with Regulation 229 of the SEBIICOR Regulations and in compliance with Regulation 253 (1) of the SEB! COR Regulations read with SEBE ICDR (Amendment) Regulatons

2025, wharein not more than 50.00% of the Net Issue shall be available for allocation on a proportionate basis to Qualified Institutional Buyers ("QIBs") (the "QIB Portion™),
provided thal our Company in consultation with the BRLMs may allocate up to 60.00% of the QI8 Portion to Anchor Invesiors on a discretionary basis ("Anchor Investor
Portion”). Gne-third of the Anchor Investor Porfion shall be reserved for domesfic Mutual Funds, subject to valid Bids being recejved from the domestc Mutual Funds at or
above the Anchos Investor Allocation Price in accordance with the SEBF ICDR Regulations. However, with effect from Dacember 01, 2025, pursuant to the Securities and
Exchange Board of India (lssue of Capétal and Disclosure Reguirements) (Third Amendment) Reguiations, 2025, Forty-percent of the Anchor Investor Partion shall be
reserved for (i) 33.33 per cent for domestic Mutual Funds; and (i) 6.67 per cent for Life Insurance Companies and Pension Funds and subject to valid Bids bemg recaived from
the domestic Mutual Funds and Life Insurance Companies and Pansion Funds, as applicable. at or above the price at which allocation will be made to Anchor Investars
("Anchor Investor ARocation Price”) in accordance with the SEBI ICDR Regulations and any undar-subscription under (i) may be afiocated to domestic Mutual Fund. In the
avent of under-subscription or non-allocation in the Anchor investor Partion, the balance Equity Shares shall be added to the OIB Portion {other than the Anchor Investor
Portion) ("Net 0iB Portion™). Further, 5.00% of the Net QI8 Portion shall be available for allocation on a proportionate basis to Mutual Funds only and the remainder of the Net
QI8 Portion shadl ba available for afiocation on a proportionate basis to all QB Bidders, othar than Anchor nvestors, inchuding Mutuai Funds, subject to valid Beds baing
recenved at or above the lssue Price. However, i the aggregate demand Irom Mutual Funds is less than 5.00% of the Net QIB Partion, the balance Equity Shares avaiiable for
aliocaftion in the Mutual Fund Portion will be added to the remaining Net QI8 Portion for proporfionate aliocation to QIBs. Further, the SEBI 1CDR Regulations read with SEBI
ICOR {(Amendment) Regulations. 2025, states that not less than 35% of the Net issue shall be available for allocation to Individual Imvestors (8" (“individual Investors
Category™), who applies for mimimum application size. Not less than 15% of the net issue shall be avaiiable for allocation to Non-Institutionat [mrestors ("NHs") ["Non-
Institutional Category”) of which one-third of the Non-Institutlonal Portion will be availabde for alfocation to Bidders with an application size of more than two lots and up to
such Iods as equivalantto not more than ¥ 1000 Lakhs and two-thirds ol the Non-lnstitubonal Portionwill be avadable for allocation to Bidders with an application size of more
than ¥ 10.00 Lakhs and undersubscription in either of these two sub-categonies of Non-Institutional Portion may be allocated to Bidders in the other sub-category of Non-
Institutional Portion. Subject o the availabitity of shares in non-institubional investors' category, the allotment to each Non-Institutional Investors shall not be less than the
minimum application sizé in Non-institutional Category and the remaining avaitable Equity Shares, if any, shall be allocated on a proportionate basis in accordance with the
conditions specified in this regard in Schedule XII of the SEBI {ICOR) (Amendment) Ragulations, 2025, All Potential Bidders, other than Anchor Investors, are required to
participate in the Issue by mandatorily utilising the Application Supported by Blocked Amount ("ASBA") process by providing details of their respective ASBA Account (as
defined hereinaftar) in which the cormesponding Bid Amaounts will be blocked by tha Self-Cartitied Syndicate Banks ("SC5B5™} or undar the UP| Mechanism, as fhe case may
be, to the extent of respective Bid Amounts. Anchor Investors are not permitted to participate in the issue through the ASBA process. For details. see “lssue Procedire”
beginning on page 241 of the Draft Red Heming Prospecius. A copy of the Prospecius will be filed with the Registrar of Companies as required under Section 26 of the
Companies Act, 2013

This public announcamaent ks being mada in compliance withthe Reguiation 247(2) of SEBI {ICDR) Regulations, 2018 and SEBI (ICDR) {Amendment) Regulations, 2025 vide
notification dated March 03, 2025, and apphicability of corporate governance provisions under SEBI (LODR) Regulations; 2015 on SME compandes to inform the public that
our Company 5 proposing, subpect to applicable statutory and regulatory requiremeants, receipt requisite approvals, market conditions and other considerations, to undertake
initial public offering of its Equity Shares pursuant to the Issue and DRHP dated September 27, 2026, which has been filed with the EMERGE Piatlorm of Natlonal Stock
Exchange of India Limited.

Pursuantta SEB! (ICDR) (Amendment) Regulabions, 2025 on March 03 , 2025 and apphcabiity of corporate governance provisions under SEBI (LODR) Regulations, 2015 en
SME companies, for fuffilling all additional eligibility criteria, the DRHP filed with the EMERGE Platform of National Stock Exchange of India Limited (NSE EMERGE) shall be
made availabie 1o the publéc for comments, if any, for a period of at least 21 days, from the date of such filing by hosting Iton the website-of the NSE at www,nseindia,com and
the website of the Company at hips.unigueengg.co.in/ and at the website of BELM e, GYR Capital Advisors Private Limied at https:/gyreapitaladvisors.com. Cur
Company hereby Invites the members of the pubdic to give their comments on the DEHP filed with the EMERGE Platform of National Stock Exchange of India Limited with
respect to disclosures made in DRHP The members of the public are requested to send & copy of their comments to Stock Exchange, to Company Secretary and Compliance
Officer of our Company and/or the BRLM at their reaspective addresses mentionad below. All comments must be received by NSE, and/or our Company and/or Company
Secretary and Compliance Officer of our Company and/ar the BRLM in relation to the issue on or betora 5 p.m. anthe 21° day tram the aforesaid date of filing the DRHP with
MNSE EMERGE,

Investments in Equity and Equity=related securfies invodve 3 degree of risk and investors shoukd nof invest any funds in this Issue unkess they can afford to take the risk of
tosing their entire investment. Investors are advised to read the nsk factors carefully before taking an investment decislon in the Issue. For taking an investrment decision,
investors must rely on thair own exarmination of our Company and the 15sue including the risks involved. The Equity Shares issued in the 15sue have not been recommended or
approved by the Securities and Exchange Board of India (“SEBI”), nor does SEBI guarantee the accuracy or adequacy of the Draft Red Herring Prospectus. Specific attention
of the investors is invited of the sectiontitled “Risk Factors " beginning on page 23 of the Draft Red Herring Prospectus.

Ay decision o investin the aquity sharas described in the Draft Red Herring Prospecius may anly be taken after a Red Herming Prospacius has been filed with the ROC and
must be made solely on the basis of such Red Herring Prospectus as there may be material changes in the Red Herring Prospectus from the Draft Red Herring Prospectus. The
aquity sharas, whan offered through the Red Herring Prospactus, are proposed to be listed on EMERGE Piatform of National Stock Exchange of India Limdted (NSE EMERGE')

For detalls of the share capital and capital structura of our Company and the names of the signatories to the Memorandum of Association and the number of shares subscribed
by them of our Company, see "Capifal Structure” beginning on page 62 of the Draft Red Herring Prospectus. The lability of the members of our Company is limited. For
details of the main objects of our Company as contained in our Memorandum of Association, see “History and Certain Corporate Malters” baginning on page 148 of the
Draft Red Herring Prospectus.

BOOK RUNNING LEAD MANAGER

GYR
Capital Advisors

EEY ) TeuEn g

GYR CAPITAL ADVISORS PRIVATE LIMITED

428, Gala Empire, Near J8 Tower, Drive in Road, Thattej,
Ahmedabad -380 054, Gujarat, India,

Telephone: +91 87775 64648

E-mail: Uepresstools. ipo@Egyreapitaladvisors in
Website: wyw gyrcapitaladvisors.com

Inveslor grievance:
invastorsi@gyroapitaladvisors. com

Conlact Person: Mr. Mohit Baid/Ms. Maitri Thakkar

REGISTRAR TO THE ISSUE

COMPANY SECRETARY AND COMPLIANCE OFFICER

CANIED

SEIEE

@
Ms. Poornisha Rao

Address: Plot 320, Women Industrial Park
Thirumublaivoyal, Vellanur Village, Thiruvallur, Chennal
Tamil Madu, India- 600062

Telephone: + 91 8925550110

E-mail; c3@uniqueengg.co.in

Wehbsite; hiips/unigueengq.co.in/

Investoes can cantact cur Compary Secretary and Cormpliance ONice,
the Lead Manager or the Registras to the [ssue, in case of any pre-issug

ar posl-esue refated probiems, such as non-neceipt ol lotters of

; : 1 X alatrment, non-cradk of alotted Equity Shares in INe respecine
SEBI Registration Number: INM000012310 SEBI Registration No.: INRDOD0D37 53 beneficiary atcount, pon-teceipt of refind ardess and non-roceipt of

CIN: U67 2006201 7PTCO9E308 CIM: U671 20TN1998PLC041613 funds by elactronic mods s,
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP

CAMED CORPORATE SERVICES LIMITED

*Subramanian Buiding”, No. 1, Club Howse Road,
Chennai - 600 002, India

Tel No.: +91-44-400207 007 28460350
I:'mﬂi! Id: ipufnﬁcameuindid.cc-m

Imleslnr Erlmm:a E- mall id:
investorEcamasindia. com
Contact Person: Ms. K. Sreepriya
Wehbsite: wnwvw.Camenindia.com

FOR UE PRESS TOOLS LIMITED

On Behalf of the Board of Directors

$d/-

Place: Chennai, Tamil Nadu Poomisha Rao
Dale: September 28, 2026 Company Secretary & Compliance Officer

Disclaimer: UE Press Tools Limited is proposing, subject to applicable statutory and regulatory requirements, receipt of reguisite approvals, market conditions
and other considerations, to make an initial public offer of its Equity Shares and has filed the Draft Red Herring Prospectus on September 27, 2026. The Drait
Red Herring Prospectus is available on the website of NSE at www.nseindia.com and is available on the website of the BRLM at hitps://gyrcapitaladvisors.com
and also on the website of the Company https//uniqueengg.co.in' . &ny potential investors should note that investment in equity shares invalves a high degree
of risk and for details relating to the same, see secfion fitled *Risk Factors ™ beginning on page 23 of the Draft Bed Herring Prospectus. Potential investors should
not redy on the Draft Red Herring Prospectus for making any investment decision,

The Equity shares have not been and will not be registered under the U.3. Securnties Act of 1933, as amended (the "Secunties Act’) or any state securities laws
in the United States, and unless soregistered, and may not be issued or sold within the United States, except purseant o an exemplion from, orin a transaction
not subject to, the registration requirements of the Securities Act and in accordance with any applicable LS. State Securities laws. The Equity Shares are being
issued and sold outside the United States in "offshore transactions™ in reliance on Regulation "S" under the Securities Act and the applicable laws of each

furisdiction where suchissues and sales are made. There will be no public offering in the United States.
CHENNAI/KOCHI o® ©



User
Line

User
Line

User
Line

User
Line


TAMILTH

Chennai 1

Regional_03

220544

50292

B ’vg,lﬂ

@uewiLmd 26085 s wIHTE 1968, meneaufluisy OFsiteneuL

LEMmOE 5855160 HoLOLNME. JTmnU GQWyss
geneoaupmen LI&LY ondlj 2 Bgeim wmprenLs QsmLmie
omassny. Asn_és Hapssflée ABuTg Waeaarms mHs

&\.61601. Sl GG ZID] &ENEVEHLD HThileurmy.

®6MT 66VLD

) QF6leUMIL, QFLILLDUT 29, 2026 P www.hindutamilin

CHENNAI

@QuewILTD 2 6085 SO LIHIL L @LIQ meeufl 2,

1968-60 Qe sLH&EmyUley, SO JidEsisen wHYID
selEisEns G5 Heneuss SimsalILlLen. $meusTeneul,
sbuj, ungSury, unySanee, a.2 .8 2 LU uGg Slenevse

SmésliulLen. seuaudlsE Sene HoaiLlLg).

A BlLE Ggum&smm sl LEFGIGUTHEaMBGGW OPTIbg BLESS Gaf), g,lﬂpg,rr@
BULFFIOUTDH LI BHGGT] Bevsahsd FTiied L) TTRISS D HOSTEILD
358 CrHm 2_aurewimellysLt GUTITL LD BewL QUDDS.

sevolleoflangl sLE8 Caial
aNETen6HG adlins 2cvorcoormeilygin

\F6HTEm 6T

sl Léa Cajoysmen seiefil
auflufev L @G BLSGID
SFTmavieanwl JH5& OFiig),
s Cajoysamen QBMLjBg)
sl L&g QurdlsallCGeBus
pLés Couan o erermy Camfl
sLLda Lulevs 2 flentowimeny
61 om0 L L& Gumpl
Lipg! & Ceury Cpmay Glaes
meuilev o avrammaiygio Guom
Qs mevoT_coy.

&L L&a Cajoyser 2 erefl L
auenil & aflwer Cgiey &eamen
Osmplvmi s savall Buiss
a0 e HCsTYD BLSHS
umBng. sHCUTE S L&s

Bjoyse, SLLFg GuTlser
amulersa)b sl eurul
WTEeYD BLSSLILG6ETDeT.
9055 B 3> Db
Cajoysmen o ealaflouullev
- HCw L& CBmflevmi’ Lis

svall Buwidasid LpigeyGlFis
Sl6TTeNG).

8 flemevuilev BsmaETen
ST JE& CFiig),
s Cajoysmen QBTLjBE
sl L&a QurmlaailBaBu
pLés Couan o erenm Camfl
OFarenar e1(ipbLLj JTRrsS
Slavtd allewemurt (B eILOSTEILD
9158 Crpmy o amammallysi

LTI Bl QLDD&).

SOPETH sLLga Gumd
Lpal bH@&Caur) BeFahisD
arjlile amjllev pen Cupm
Bzt Cumyr LsHlev sjemoLs
Uleir wrBleod Semeveuy ereiv.
BISITER, QFUIGTT) QyF.(LpH
Cagunamquier, Gurmenren
Ca.@L0M, SHIMTES SHEEVGU]
61 §.0Feveugrey, Llufsren
2 GiuL SL LG uulews
o flenowimenf eir, S LF&L

Oump] Lepay Bbé@&Ceury erer

UL LD erei.&5Sw e

300-&@> Cup Gy sevb
BSOS TesL .

Gumgm_ Lib @S g1 SjemioLs
Uler wrplev gemeveuj Bmrs
grey FamoCurgl, “ABS5S
A B s sLLis Cof
asman sael aurulleors
wL ®GCw BLEs GambléomiL
ussval Busssnd S LA
Beiteng). Seueurn GlFuevLi”
LTV SLLFG LuTevEhisemen
BOLIU6iTen GVL F&a60TsSTe
@@ Uk &6fleT euTpeuTST
gib uTHéa&Lu@D. G
SLL&gE Qurdsamen LW
ba@n COamfame wi GG
pfluyeren 500-&@w Guom
ulL glLég Qumrdluwmeny
&6l LTGSsLIL@a). erarCGeu
ysw s Bws 5658
Boss o msaflar eumgp
UTSTT SMNS UTSHHTEHS
Gouei(HLD” eTaTOIT.

&nh& Oigwhd asTLT ailBuammnamw weralll( & srameruile &mhg)

8is.1-1b C5F 1,985 ALy CuBHEISHNT Swssb

< Guns@eaiss Siemm SS6u60

615 6ITEn6uT
a1h% Ownd Csry i@
(pemenwt (LpesTeait (5 GlFesemeot
wev Bmpg 6. 1-0 CaH
1,985 Gty Cuimbgisser Bwids
SULED etar CuTd@eurs g
sioop Osfladssisong.

B350 Se alenralL
Curs @ ursss SPs
Groevrevsr Bluts@pi Glevwerluil L
SEB:

95 .2-0 B35 (s1HS
Ogwpg), 3-b Cs% (Fails
Spew) whmp 4-b CsH
(@TWihmisSpenw) QsmLg
AP BIL ST (e
L@ Qge anearuiledmb gD
wpmid LN B risalledmbgib
FnBHSEUTET LILIGNG6T SLOLpELD
pipougid Liewd GopGemen

CUT &G 6160 GIBFLITTSSLILIE

Swgl. BeansOwim’iq SUPHTEH
e CUTE@auTSSie HLPSHHI
senmev Fanafl Buiss LD
CuBBHSIB LT dn(BHBTS
iy Cumbgiser Buiss
S L0 L HeiTeng).

Qe atener HenmbLITS &G
BeOlmba F\meuetTaniTOMG,
855, GoLGamenip, gy,
B 0BG, prajlsmaie,
saraflwur@fl, §1éH6EL9,
Camuyg gy, Gaevib, FGyn(,
Slpligy H@w B hisensE
915.1-b G5 1,580 Gu(mb
&is@p, 2-b Ca8) 745 Cu(mb
a@nid, 3-1b CaB) 895 CLimb
&IBEHD Buwiss S LB’
(BerTengy.

Qoareamar GamwibCui

9elEHE Brens, Ceuarti
savtenll, @@F, Ok

B B hisEd@ ailLmpd
&ipano 220 Cu(hb G EHID,
Oleuarefls@pens 115 Cuhb
&I& @D, Falls&pamw 115
Cupbgisend Buwdss S L

L L (R6iTengy).

LOTSMTSHEN G Bid.1-LD
G35 185 CuimBb&IHEHLD, 1.2
wpmid 3-1b CaFlsefilev seirens
@OIFR, B 66 T LOMm6,
S, @LouGsrend, Gougry,
o6, UgisGsfl & B i
& Geuleum(m BrEHD 90
Foiy CumbgiseEpd Buiss
S LA L Beiteng).

8 g1 Bumev Gl & eom(m,
Smwuyy, 8@, Csmuwibys
&1 %&w B hiselledpbs)
uewBeumy BLisEpeEE@ 200
Sy Cumpbaisend Buiss
S LB L (Reitengy).

Guaud, @ruiln ey
Oerps eajsaflvr B)mHE
Ogarenan wpmid GlLimkisesmm
SlipioL eusBlins Liwienisaflor
Comeu&Capu Smard s
B\ s afl (b GID 946 .4-1D
GCa® 1,471 Fpiiy Cupbgiser
Buwiss I LA LU BeiTeng.

Bplamevuller, Bbs eury
BuFuiev ellwmipsdFpenio
28,402 vLwenfl & @pid, Oleuer
aflé&lpento 5,497 LutenilsepLd
Fall& B 6,744 Lwiend
s@pD wHmb @Tulhms
e 24,123 LiwiendlHEmLD
vwenid GumGamerer (wpei
ufley Qaiigyeienany. Luiemi
&6l www.tnstc.in @lenemiuigenin
whmib qerarerevgd GFwed
apevid (LpeiIBley CFiigGsTer

GITGVITLD.

erLoLyfsb @i LonmHnSSmenmafaen

Aml GonAT sal'Lid

6\F6ETEmEuT

eiIptoLyy Ul LI Gwj SievieuevssHev Bevm)

E\F6iTEmEuT

SAOLWTMI, QUIHHIGIy 10600TLEVMRISGI6Y
Gl eflibleunsib &yneos)

Wer euflssL Seng LoTHPILIEHLOEEGLD

WTHmISSmeTTaiiser FLiL GmmSFLi el LD
B GLimeysiTengy.

Bg1@0s5 OFaemar wreulL gy Huiy
eteiv.omev® Gamevesr Gleuafuil L spiléans:

waFuw Cgareamar eumeumis Cari L Sy
FmevenLouley LOTHMISSeTTeNls6haSETeT FDLiL)
@OOFILIYE anl LD O1.29-b CsF (Bem)
sTemev 10 el emaflev erapoLyf eul Ll &
Wi SeeuevssHev BenLOlum 2 6itengy. Lomb
misSweanaiiser shiser Carflsama weadsmen
wrhmsSeaisepsstear CaFur senLwirer
SILMLUL T FalqUl LOBSSHIO FTHTIIGLD BBV,
&@LU Ll &H6V, WPSTJ LML [HSH6V,
YaaLliuL wpmid euk Callliys s
LSSBSB (LpSev LIS BH6D pTeubmiL 61
Crflev aubgy wsGwr ClFarenar eueuris Gam
LTSI S16ujs6ri LD euprhIS) LILIGTENL LLIGVTLD.

Boveuryy ooy Caflallsgierenmy

QL Wy, QU(bhIGL Lo L 6Vl
6oy GQBT (GPTUI LOTHOILIHLOS
@ Uil STFewions GQBby elbl
Guiraid sLbg G&r1.20-b CaS (psev
B Pleneullev, Grbm @by
afBGwirad Fyreng,.

B Carjurs Caaianear @lqby
oumflund Gevefuil L QaiiBls@mli:

Ogeienen wrpasgTl& smjilev,
Campliispeoauy et evid, 199-6ug)
i@, qeteterdLi- Llysren gmenevulley
LOMIPBT UIGHTE) HELOLILIGDBTSE,
QLG Hullev gnlsaGeu o siten
prGemrarme@ 150 Wevellwer il
Lj Smer GarawiL sL6 Bags @l
bITEGD BHaaowsSelmbs @bl
Oarem® Ggevaid 1,400 ileved b
L el LpenLw LgsTer @b @LwT

uelaer &Lbg OF1.20 1psev 29-Ib
G35 cuany Cumlsmeren S L1l i1
UL Gl

Bgamev SemLwimm, GLimhiEg
LOGRITL GUIBIB(GTHSGLLIL L LIGHBEHEE
G@bi alFCursn BHnGsLLL LG
LMD GHLITL T8, QFLIFIDLITSSLD 530
Wevedlwesr O Lf @by FSSeEfn
BleneoID (peOLD (SHIGbT GULPTBIGLILIL
Lgl. Bipleeuiev Lyarer @orenw
53 BLLG Bonggid@ wrpm Cumms
S Smasg Uasend Curjds
STV gLt ulled (LpIgEaLILIL (B,
Fiua Sipeno (CFL1.28) smemev 10
e (60 Fymen @By eHCwTeD
OsTLBislILL (ReiTerng).

B eavour my Qeis & @oliiev

FaDLILIL (DETETS).

& Slev 5 BT &6 Caucney cicorn CaHMYleHemaenul Sy
SWIFILE G(ID 2L60TIgWINE H6mIDGHE (1Plg6)]
nng fuisem BomoBnasn sememeauiy

615 6iTEmEDT

umrsHev 5 B aer LG Colemev
etaonp Camfléengeani gmut @ uijol
L& (S(Lp 2L GNQUITS SienLDSGLILI(HLD
iy e eanflwifserilen @nlL
LI, BBS cukiSEeT Fhiss Sl
L LSS (pigey GFunwiul L g
BmswBss!, k@ senfluijseies
Gouemev BlimissLd Seitefl aeusaLiLIL
Lgl. wpp Carflémase Gmsg)
aourSsss salurss Cuasaunis
a6 aflengalley QBTL hiseaeTerer.

UTTSF0 5 BT Sh(61583 Cortemev B
LSS SOVLIBSSIOIS, IM6TSE
oafluijaEns@n aIRSTFFTy SIqLt
uenLuflev Lletevgy (LSS SiqLs
LenLuflev BenemiliL| 2a15650BTnS)
FIOLOTS QUPTBIGaUG 2 6Tafl L LI6D
Gouny Carflsmasmen cuedmiss),
oG oarfluifsaflar anl Leanol
L, SEFlev @S eui& HGsmil
&1 RGP BTHSpai serailey
Ola1.28-1b Ca) (ipsev GF1'1.30-1b CaH)
ey CoumablnsssHev mEHLL
Bmiugrs PlellsE\mbswn].

Ban B ulev, LgGLsvedluiev

ouri) 2en Sl ijaaflen ant LeLoLiL| Lop
mid BbS eurkiGisseit arhicsd Bent G
Cpom warGard Brey Cués
UMisms pLGLDDS. B (1pig
aflev, eurgsSlev 5 Bl ser Gouemev
aaw Carflsmaamus oy mileusmn
&%, BB UBIES6T FhisLD, eurkiG)
2l IFH6ITGHT Fal LeMLOLIL| 2 6IT6NL &
S @h 2 WL LE @G 2 Leg
WITe SSSLILIED. BEEG 16
Buiorer sieneidg! MDD eufEmET
Wi QoTinbgl, gnmssrerend
FaIQUI @(H BFemeu 2 (HEUTEHGLD.
Lletevgy S LSS0 LoTDHBIGEGIL
uflbgimyiig @pibg SbEl aukie)
&6i1 FThiBSSIL 65T CLIEFUTTSSEHMmEN
OarLiisevrd. Bay Carflémade
OsrLjurs llengeurar Siemeu el
PusnsTs, B Syl me@n
B Cu afleur@ssLIL@D e
Cuégaumjsamauilev ipigey Ol
UL gl Bamas0smjbal, Geumev
BIGSD Seitefl meusHLILILL ).
Ba @55, b Ppsu
oG eiFlaflaer ghie OFuweoreny
GTGIV.[BITEBITEIEH FndILIBToUS):

gl aubi@lenws GeueilBm (B Lows
DTG BIMISSI1G LoDDID TS
Sev 5 BT s6it curii&) Gouenev BTt a6t
Curenp wp&Hw KlyFamansensE
Gijey arewid Camfl, erbugseng) FhisLd
O#r1.25-10 Ca& Llysioflib (pempull
L&l Blllysemeisend@ (b Bl
pop FTSFwioTar Himet eIl L,
ourii®) Bljeunaid wpmid Cemfherhis
UG hlGasmen 2 aten &S g
2 Wl Ls @upameu (High-Power
Committee) jemiodd BHmbiser Liflh
SIS SIGTCETTLD.
SSOBTLJb Fo0 (pSEILILpedt
Gemppriisatie Lereramiudio, iéeti
uLrg Carflmaser @misg afleur
551, allengeutan Gjey arewr 2 miE
WSS D6iTeng). SHSSHLL el
g6t Lleten SlailéaliLiBin. Beu
oty jeuj CaflallsgisenTy.
Bsp@enullev, eubiGlser Crpmi
s sBure Geweul Lgrev,
GUTIQSENSHUITETTSHET LIGRILD 61(HSS6V,
uewtd eweuliL), sTCamenev Lifleujs
Senerl, LT eugd 2 i LiewCeum)
ouni® Cgameusenen GLbmeny.

S nhSL SLms6TE

316001 6001600601 HNGHdlu AFeueumeor elwmumil &8

615 6oTEmEDT
JTER6GT6T LOMEleVSmSF
Cajpsouy Gars (27).
O aremenr Fpbsm Gl

GuienL o1& @i L e

9Cansemas ST1ESHey.

8 Hlamevullev  oyem
bS] 6. 5. agriiilih
wrev s @My GlFamm
Gurgl, <Bars, smfle

2 Giten Sjugg gl Lmafl
amen Gumedevry Gsig
@ Garpery. Geib

&LSSNGHE LWeTLBHS
Sw srevg CumeSevmy

uilpgev QFiigisieey.

GODESLLE

Ly Qgrens
Caemeuullsbemnen

R EACYALY

gL Gl eukid) emeuliL] HewTs ()

QuGung yHlw eusd)semLsb,

616S5& &L_L6suT(LpLd Be0L60MD6L

MIg Y TLDLI

ewaulil Cgrens CHemeuullsbenen

Beveus ATM-QL19L_ &mit®)

Beveus enewtw sulfl wHMILD

Clsmoiled o-eiam st-uien waCudl eunidl eugdlaen

3-augy mquiled Sz Hb
UwyLer @eaniibg GlFed
Gurer L BLSS euh

B seujsamen G eiafl
QLB sinlery. Lereny
Bsi@psa Fpsnafli

ULl &mTeued [Hlamev

ugeand G -&&mer @eneuoriiy
[IBBI (Blgisustrsiss @pdsner Saunaplamag siiad Qawuswysmm)
RUEIGYONSST, 2016-Qar KuUEIGWsn 36A-Gei Sip]
Qauisur gi&Crm IrmLsLea) NenyGal eSflGLL ﬂ]

RBI Qeredélmg)...

Beveus LIMevLS WHMILD efeumons G iser

(U15400TZ2020PTC034151

Sy, WsHe Lsmy efssmy uned smiss sumAiysmer USHLESSID Azmflsls FEUL Gaters) &nGanemneols SsaLD iy eir @mriser
: . . . . . : 08.09.2026 gyairm @eusflulCu’L upaud G-ai &ip 2 eiter sl Gafalssn oyfleliy Qsmiure
@E)ﬁ@@)lljﬂ)&l_‘[[)g)ﬁ—w @]gjﬁﬂ@uﬁm) @‘_“Tms,m)n'u' @_mg @smmruu gf&me Qmmﬂufﬂl.uu@é\mg Qs g{s@@utﬁl\_l_ Ugeud G-sb  2-gifem aflme
SRS EEE THITTE GO Gsiver I Qareng:

anaeGeu 2 stem GadlLIL
aenTdHens elerflgns BSBD
SEWISSS IHMID uFS)

G55 Broy, Boaei s ELLBey Csig
PEOUF S BN
L 63T B3 UG, HEHTE
&b CgevCLimeiiseir eunhi
@uSTSE dnm) gommp,
SMl60 UM GUGIGSHL LT
wiors goyl SLS Fery.
“o g SILIHE BT
QDS ¢fh. 10 VL&D Licwids
&I6@ Bamer CQummiiL.
BT SABSLI LIMGDS
&1 Couamnw” candanml

N »

Qs MLiTyenL W elluprEissr
allmiun Qsflsliugharar smLds Cad

06.10.2026
11.10.2026

oller geaent bLSFery. 0.
11. | reus S Lsms yearmausassamipw elsmemiugmyisaflar sharedlai
El

ulgwene Gaefulipin G

B& v, b e LI &6 L 6T

6“55@’ QI@EITGSGU)J; 63]_5@, 12. | smsrlsn uligwe Bgtar oy Ceumaramand suilfiiugharar soLds Cadl [ 16.10.2026
7 . 13. | dirays AL sme armudasepw slmimmiugmyissisr Gnifli ulgwoe Cusfllon Csd [ 18.10.2026

&1& Bw g OF areaen o

SDDHSED] LibSLO6V60
OB@EhFTmev LIGHmwF
Gaina Caguyrwer (24)
etan1Ligy OBFlieubS ).
Bwmzsw®s s, Csa
grwer &g Olauruil
UL L. $eN6VLONDEUTS

. | Sirous é]\_l_gsmg yeimasEss sﬂmmuugnnns@sgg S0 @d\]uunsmmv uwdufi @ 18.10.2026
i e HLL augrigih Gsgl

15. | Sirous Sl Lmismené swilNiugnhaTer smLdg Ggﬁ 17.11.2026

Gliy: 08.09.2026 GoHui L un;,suuw G-t LomHm e b LTHTLO Bk ELD nguw

28.09.2026 ieim NG SHE WATETHTEC SEiseT elHiL sﬁl(r_r,uugmg, FTIISS BRISTOS
ity slemiemiLgnyi(set), ulsne amhe@mr@ EO-amwuh suilifsss Cameauisme.

S gnGgiglyet, ey Blyevorit

udley ereit: 1BBI/IPA-002/IP-N00098/2017-18/10241

PGS A& YrESTD 31.12.2026 ey GEdgiLIgWTEL

udle@ewin’ L e 20g) gerd, amfl tﬂ@un 7111, Mc ﬁ&(}isrmlml &6V,

(hsiee QBEIE ) GeL GuL, Gge - 600 031

Coeitb 6Xl6uyniis EnéE
https://rbikehtahai.rbi.org.in/
bsbd-account.html

Qung) Bever &S Geueflul G Ceunit

R Ree S

RESERVE BANK OF INDIA

www.rbi.org.in

B\L1b: QFetiemeor
e 29.09.2026

Supoyii Cam
ENEET EAEHTTLIES |

STy raunter el sy sred: 99990 4193584/ 99309 91935 12

e ghersd 1D: jaisuba. clrp@gmall com
QgmLity stomt: 8939707209 (QamLiry wuir - D Camisns)

CH-CH


User
Line

User
Line

User
Line

User
Line

User
Line


